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in respect of seven of these schemes have been
received recently on 14.5.98. Replies in respect
of three schemes have not yet been received
from the State Government,

(c) Approval of the schemes under the
AUWSP would depend upon the availability of
funds for the same, under the Central plan, for
the Ministry of Urban Affairs & Employment.

Technical clearance of other 22 schemes
received from the Maharashtra Government
would depend upon the techno-economic
feasibility of these schemes.
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Reduction in investment limit of SSIs

*70. SHRIJALALUDIN ANSARI:
SHRI J. CHITHARANJAN:

Will the Minister of INDUSTRY be pleased
to state:

(a) whether Government propose to reduce
the maximum investment limit from the present
Rs. three crore for the SSI units to Rs, one crore
and continue the reservation of item for
manufacture in the small scale sector; and

(b) if so, the details thereof?

THE MINISTER OF INDUSTRY (SHRI
SIKANDER BAKHT): (a) and (b) The Prime
Minister announced at the Laghu Udyog Bharti
function held on 29-4-1998 that the investment
limit for a SSI unit would be reduced from Rs.
3 crores to Rs. | crores. Necessary follow up
action on PM's announcement is being taken.

As regards reservation of items for
manufacture in the small scale sector,
Government's policy is to continue with the
policy of reservation. However, the list/number
of items so reserved may be reviewed from time
to time in the overall interest of the economy.

Promotion of Indo-Myanmar and Indo-
Bangladesh Trading

*71. SHRI DRUPAD BORGOHAIN: Wili
the Minister of COMMERCE be pleased to state:

(a) the steps Government have taken to
promote the Indo-Myanmar and Indo-
Bangladesh trading possibilities and transit
routes in relation to the North-East and
neighbouring countries and of the transport re-
connections or new facilities that might be useful
and mutually advantageous to both sides; and

(b) these steps Government have taken to
implement the suggestions made in high level
S.P. Shukla Commission report to the Prime
Minister on March 7, 1997 as regards trade and
transit in relation to the North-East?
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THE MINISTER OF COMMERCE (SHRI
RAMAKRISHNA HEGDE): (a) Indo-Myanmar
Trade:

Under the Indo-Myanmar Border Trade
Agreement signed between Government of
India and Myanmar on 21.1.94, the Government
have already operationalised border trade with
Myanmar via Moreh in Manipur (corresponding
to Tamu in Myanmar) w.e.f. 21.4.95.

The second route as envisaged in the Border
Trade Agreement viz. Champhai in Mizoram
corresponding to Rih in Myanmar is yet to be
operationalised as the Myanmar side is yet to
give a positive response. In the meantime, the
Government of Mizoram has proposed to
establish a border township viz. Zokhawthar
near Champhai to facilitate border trade with
Myanmar. This Ministry has sanctioned a sum
of Rs. 2 crores for the construction of composite
building the above township to facilitate
arrangements relating to border trade with
Myanmar.

Various steps are being taken to strengthen
the infrastructural, banking and financial
arrangements for facilitating border trade at
Indo-Myanmar border in consuitation with RBI,
UBI, Ministry of Home Affairs and the State
Government.

Indo-Bangladesh Trade:

For removing the infrastructure bottlenecks
and facilitating the movement of goods on the
Indo-Bangladesh border, the following projects
have been approved under the Critical
Infrastructure Balance (CIB) Scheme:-

(i) Construction of a bridge over river
Noubhashan;

(ii) Strengthening of Bongaon-Jhowdanga-
Panchpota road and construction of a
truck terminus at Bongaon;

(iii) Private Railway Siding up to the
Eroposed CWC's Warehouse at
etrapole.

A Trans-Asian Railway Project is under
consideration under the Asian Land Transport
lnfrastructure Development (ALTID) Praject of
Economic and social-commission for Asia and
Pacific (ESCAP). ESCAP has set up an expert
working group to study the connectivity of north
castern region with Myanmar and Bangladesh
in the TAR Southern Corridor.
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As a part of a measures aimed at evolving a
strategy for promotion of exports through NE
region, the Indian Institute of Foreign Trade
were asked to conduct a study of Industrial
Development and Export Potential of NE region
and reccommend measures. The report and
recommendation have been received and the
same are being examined in consultation with
the concerned Ministries/Organisations,

(b) Follow up action on the
recommendations of the High Level S.P. Shukla
Commission report regarding trade ang transit
in relation to the North East is being taken up
in consultation with other Ministries and
Departments.

Airports Authority of India has planned a
cargo terminal with all associated facilities as
a part of the Master Plan for development of
Guwahati Airport.

RITES have been asked to conduct a
transport optimisation study with a view to
examine international linkages and transit/
transhipment arrangements between India and
neighbouring countries of Bangladesh,
Myanmar and Bhutan.

An Inter-Ministerial Task Force under the
Ministry of Commerce has been set up to review
the entire North-East border and inter-country
trade issue and to report on trade opportunities
and manufacturing potential for export in the
North East.

Proposals have been received from State
Governments of Manipur, Mizoram and Tripura
to set up Export Promotion Industrial Parks
(EPIPs) and are being examined. BPIPs in
Assam and Meghalaya are already under
implementation.

Meetings between official and trade
delegations of Bangladesh and India frequently *
take place for exchange on issues of mutual
interest.

bumping of Float Glass by Indonesian
Companies
*72, SHRI RAMJI LAL: Will the Minister
of COMMERCE be pleased ta state:

(a) whether Government are aware of the
large scale dumping of float glass into Indian



